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1. Legal Literacy Classes/ Activities in Legal Literacy Club 

2. Awareness Programmes on NALSA Schemes and Bihar Victim Compensation Schemes. 

3. Special Activities programme for Special day celebration. 

4. Lok Adalat and Jail Lok Adalat – Last Sunday (To be organized by Chairman, DLSA as per the availability of Cases). There shall be no 

Lok Adalat and Jail Lok Adalat in the month of October, November & December, 2022. 

5. National Lok Adalat – As per guidelines issued by NALSA from time to time. 

6. Monthly orientation meeting with PLVs and Panel Lawyers – Last Saturday of the Month. 

* The Calendar Activities shall be conducted with strict observance of COVID- 19 Protocol. The programmes may be conducted in physical/ 

virtual/ hybrid mode as per the decision taken by Chairman, DLSA in the light of directions issued by Hon’ble Supreme Court, Hon’ble Patna 

High Court and State Government (as the case may be). 

(Note:- The Civil Court, 2022 holidays as approved by the Hon’ble Patna High Court shall be applicable to the Bihar State Legal Services 
Authority). 

 JANUARY FEBRUARY MARCH APRIL 

SUN 30 2 9 16 23  6 13  20 27  6 13 20 27  3 10 17 24 

MON 31 3 10 17 24  7 14 21 28  7 14 21 28  4 11 18 25 

TUE  4 11 18 25 1 8 15 22  1 8 15 22 29  5 12 19 26 

WED  5 12 19 26 2 9 16 23  2 9 16 23 30  6 13 20 27 

THU  6 13 20 27 3 10 17 24  3 10 17 24 31  7 14 21 28 

FRI  7 14 21 28 4 11 18 25  4 11 18 25  1 8 15 22 29 

SAT 1 8 15 22 29 5 12 19 26  5 12 19 26  2 9 16 23 30 

 MAY JUNE JULY AUGUST 

SUN 1 8 15 22 29  5 12 19 26 31 3 10 17 24  7 14 21 28 

MON 2 9 16 23 30  6 13 20 27  4 11 18 25 1 8 15 22 29 

TUE 3 10 17 24 31  7 14 21 28  5 12 19 26 2 9 16 23 30 

WED 4 11 18 25  1 8 15 22 29  6 13 20 27 3 10 17 24 31 

THU 5 12 19 26  2 9 16 23 30  7 14 21 28 4 11 18 25  

FRI 6 13 20 27  3 10 17 24  1 8 15 22 29 5 12 19 26  

SAT 7 14 21 28  4 11 18 25  2 9 16 23 30 6 13 20 27  

 SEPTEMBER OCTOBER NOVEMBER DECEMBER 

SUN  4 11 18 25 30 2 9 16 23  6 13 20 27  4 11 18 25 

MON  5 12 19 26 31 3 10 17 24  7 14 21 28  5 12 19 26 

TUE  6 13 20 27  4 11 18 25 1 8 15 22 29  6 13 20 27 

WED  7 14 21 28  5 12 19 26 2 9 16 23 30  7 14 21 28 

THU 1 8 15 22 29  6 13 20 27 3 10 17 24  1 8 15 22 29 

FRI 2 9 16 23 30  7 14 21 28 4 11 18 25  2 9 16 23 30 

SAT 3 10 17 24  1 8 15 22 29 5 12 19 26  3 10 17 24 31 

BSLSA ACTIVITY CALENDAR, 2022 



 

NALSA Schemes & Bihar Victim Compensation Schemes 

 

 

 

 

 

 

 

 

 

 

 

SPECIAL DAYS 

Special Days Date 

1. National Republic Day 26th Jan 

2. Women’s Day  8th March 

3. International Day Against Drug Abuse and illicit 
Trafficking  

26th June 

4. Independence Day 15th Aug 

5. Sr. Citizen Day –  1st October 

6. Mental Health Day  10th October 

7. National Legal Services Day 9th Nov 

8. Constitution Day  26th Nov 

9. Human Rights Day  10th Dec 
 

SCHEDULE FOR PROGRAMMES IN THE LEGAL LITERACY CLUB 

S.N DATE TOPICS 

1. 15.01.2022 Group Discussion on Preamble, Fundamental Duties and Right to Education under 
Indian Constitution 

 

2. 19.02.2022 Essay writing on Constitutional Values 
 

3. 21.03.2022 Essay writing on Rights of Women 

4. 16.04.2022 On the Spot Painting Competition on Preamble of India 
 

5. 21.05.2022 Essay writing on Importance of Science in our life 
 

6. 18.06.2022 Slogan writing Competition on Ragging and Saving Water 
 

7. 16.07.2022 Debate on Child Marriage 
 

8. 20.08.2022 Essay writing on Rights of Senior Citizens 
 

9 19.09.2022 Slogan writing on Eradication of Poverty 

10. 15.10.2022 Essay writing on Mental illness 
 

11. 19.11.2022 

 

Essay writing on Drug Abuse and Illicit Trafficking 

 

12. 17.12.2022 Debate on Rise in Population- Boon or Curse 
 

 

Awareness Programme Month 

1. NALSA (Legal Services to victims of Acid Attacks) Scheme, 2016 14th February 

2. Bihar Victim Compensation Schemes 14th March 

3. NALSA (Legal Services to the Workers in the Unorganized Sector) Scheme, 2015 1st May 

4. NALSA (Legal Services to the Victims of Drug Abuse and Eradication of Drug Menace) 

Scheme, 2015 

26th June 

5. NALSA (Victims of  Trafficking and Commercial Sexual Exploitation)Scheme, 2015  30th July 

6. NALSA (Protection and Enforcement of Tribal Rights) Scheme, 2015 9th August 

7. NALSA(Legal services to senior citizens)Scheme, 2016 1stOctober 

8. NALSA (Legal Services to the Mentally Ill and Mentally Disabled Persons) Scheme 10th October 

9. A Scheme for Legal Services to Disaster Victims through Legal Services Authorities 13th October 

10. NALSA (Effective Implementation of Poverty Alleviation Schemes) Scheme, 2015 17th October 

11. NALSA (Child Friendly Legal Services to Children and their Protection) 

Scheme,2015 

14th November 


